FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MAGPPIE GLOBAL HOUSEWARE PVT LTD

RELEVANT PARTICULARS
1, Name of corporate debtor Magppie Global Houseware Private
Limited
2 Date of incorporation of corporate debtor | 16/11/2015
3. // | Authority under which corporate debtor | RoC-Delhi
is incorporated / registered
4. Corporate Identity No. / Limited Liability | U74140DL2015PTC287416
Identification No. of corporate debtor
5. Address of the registered office and | Khasra No 324 Block ] Sarup Nagar Na New
principal office (if any) of corporate | Delhi- 110042
debtor
6. Insolvency commencement date in | 15.06.2023 (Copy of the order was received
respect of corporate debtor on 17.06.2023)
7 Estimated date of closure of insolvency | 11.12.2023
resolution process
8. Name and registration number of the | Name: Girish Kamal Gupta
insolvency professional acting as interim | Reg. No. : [BBI/IPA-001/1P-P01146/2018-
resolution professional 19/11831
9. Address and e-mail of the interim | Address: Plot No.3, Vigyan Vihar ,New Delhi
resolution professional, as registered | -110092
with the Board E-mail ID: girishkamalca@gmail.com
10. Address and e-mail to be used for | Address: C-6/264, Yamuna Vihar, Delhi-
correspondence with the interim | 110053
resolution professional E-mail ID: cirp.mghpl@gmail.com
11. Last date for submission of claims 29.06.2023
12. Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and https://ibbi.gov.in/en/home/downloads
(b) Details of authorized
representatives

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Magppie Global Houseware Private Limited on
15.06.2023 (Copy of the order was received on 17.06.2023).

The creditors of Magppie Global Houseware Private Limited, are hereby called upon to submit
their claims with proof on or before 29.06.2023 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.




A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
Girish Kamal Gupta

(Insolvency Professional) ‘
IBBI Reg. No.: IBBi/IPA-001/ /L\ ‘%"“"““’0
IP-PO11468/2018-19/116 1% %
Gomm. Address: C-6/264, Yamuna Vihar, Delhi- 110053
E-mail ID: girishkamalca@gmail.com
AFA Certificate No.: A1/11831/02/221223/10527

Girish Kamal Gupta

Interim Resolution Professional

Magppie Global Houseware Private Limited

IBBI Reg. No.: IBBI/IPA-001/1P-P01146/2018-2019/11831

E-mail ID: girishkamalca@gmil.com cirp.mghpl@gmail.com

Address: C-6/264, Yamuna Vihar, Delhi-110053

AFA Validity: December 22, 2023

Date: New Delhi
Place: 20.06.2023
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POSSESSION NOTICE
(FOR IMMOVABLE PROPERTY) DCB BANK

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest (Second) Ordinance, 2002 (Ord. 3 of 2002) and in exercise of powers conferred under section 13(2) read
with rule 9 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice as mentioned in below table calling within named
borrowers, co-borrowers/ guarantor to repay the amount mentioned in the notice being an amount as detailed mentioned in table given
hereunder within 60 days from the date of receipt of the said notice.

The borrower and Go-Borrower having failed to repay the amount, notice is hereby given to the borrower, Co-Borrower/ guarantor and the
public in general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him
under section 13(4) of the said Ordinance read with Rule 9 of the said Rules on the dates mentioned as below.

The borrower, Co-Borrower/ guarantor in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of the DCB Bank Ltd., for an amount as mentioned in the demand notice and further
interestthereon.

St T_Agreement NO [ Borrower, Co-norrower]  Date & Amouant Property Description Date of |
No. Guarantors & Legal of Demand Notice Possession
Heirs Name
T DRHALGHZ00483284 DEEPA GUPTA A 22-04=20217 KHASRANO =463~ VICLAGE = SIKRTTRKRURD 14-06-2023
MUKESH KUMAR Rs.9,03,534.91/- |MOHALLA - INDRAPURI NAWAB VIHAR,

Due as on 22-04-2021| MODINAGAR PARGANA — JALALABAD, TEHSIL
MODINAGAR DISTT.- GHAZIABAD UTTAR
PRADESH -201204

2901392UUU0UUZo WI/S AUTUKSNhetrd 29-Uo-2UZZ/ PRUPERTY NU.T. 401U/ TU,
and Refrigeration Rs.25,95,652.22/- | KURUKSHETRA-136118

23756200000037 |(through Its Mr. Sunil| Due as on 25-03-2022| and

Bhatia), Mr. Sunil Property no -2. SHOP NO - 1 MOHAN NAGAR,

Bhatia And KURUKSHETRA-136118
Mrs. Harwinder Kaur

np

MURAN" NAGAR,| T0-Ub6-ZUZ

Sd/f
Date: 20.06.2023 ; :
Authorized Officer
Place: DELHI NCR, HARYANA DCE Bank Limited

SASTRA CENTRE, CIRCLE OFFICE BAREILLY,
C-18/ B, FIRST FLOOR, D D PURAM BAREILLY
Email: cs8194@pnb.co.in

cisna SismsE1 Sl

pumnob national bank

NOTICE WS 13 (2] of the Securitisation and Reconstruction of

Financial Assets and Enforcement of Security Interest Act 2002

It is hereby informad thatl due to non-paymeant of installmentinterestprincipal debt, the below mentionad
accounts have been classified as Mon—Performing Assel as per Reserve Bank of India guidelines. We had
demandead the entire oulstanding together with interest and other charges due under the below mentionad
faciliies under Section 1.3 (2) of the Securitisation and Reconstruction of Financial Assets and Enforcament of
Security Interest Act 2002 through registered post on thair last available addresses but the notices were either
returnad undelivarad or their acknowladgemeants were not recaived and as such thay are hereby informed about
tha same by way of public noticea.

We hereby call upon the following Borrowers/Guarantors/iMortgagors to pay the amount as mentionad below
with furthar interest at the contracted rate until paymeant in full, within 60 days (Sixty days) from the date of this
publication. Indefault, besides exercising other rights of the bank as available under Law, the bank Is intending to
exercise any or all of the powers as provided under saction 13 (4) of the Securtisation and Reconstruction of
Financial Assetls and Enforcemeant of Security interast Aot 2002, The details of the secured assetsls intendad to
ba anforcad by the bank, inthe avent of non-paymant of securad debl is also mentionad below.

5 Name of the Branch
No. | Mame & Address of the Account

Outstanding

R it Description of Immovable Property

1. |PNE- SHERPUR KALAMN (091000} Matice dated

Borrower: 1. Mis Krishna Seeds, Village| 2 ->2023 of
Khamariya Patti Pilibhit Road Sherpur Rs.

Equitable Mortgage (Extension of chrage
with the Alc of Miz Sat Sai Industries) of
commercial land measuring area 578910

Kalan Puranpur Pilibhit 262122 Uttar| 24.77,968.60 [sgm part of Gata no . 587 situated at
Pradesh India +intt & Khamaria Pattli Tehsil Puranpur District
2. Mrs. Veena Singh W/o Mr. Samarveer| other charges |[Pilibhit (LUP) standing in the name of Mr.
Singh, Village Khamariya Patti Pilibhit We.f Samarveer Singh S/o Mr. Shivdhan Singh
Road Sherpur Kalan Puranpur Pilibhit] p1.05 2023 registered with SRO Puranpur vide sale deed

262122 UMtar Pradesh India

Guarantor: 1. Mr. Samarveer Singh Sio
Mr. Shivdhan Singh, Villaga Khamariya
Fatti Filibhit Road Sherpur Kalan Furanpur
Pilibhit 262122 Uttar Pradesh India

2. Mrs. Sunita Dixit W/e Ghanshyam
Dixit, Village Sabalpur, Puranpur 262122
Uttar Pradesh india

registarad at bahi No.1 Zild No. 1150, Pages
05 to 134, Serial Mo, 3836 dated 21/06/2004,
Boundaries: East: Plot of Mr. Samarveser
Singh, West: Mis Sat Sai lIdusiries, North:
Plot of Mr. Samarveer Singh, South: Pilichit
Furanpur Road

Place : Barailly Date : 20.06.2023 Authorised Officer, Punjab National Bank

A F ENTERPRISES LIMITED

Regd. Off:H 15/18, Basement B Portion, West Patel Magar, Mew Delhi- 110008
Corp Office: Plot No. 8, Sector-5, Main Mathura Road, Faridabad, Haryana-121004
Ermail Id: info.afenterprises@gmail.com; Websitewww afenterprisesitd_in CIN:L181000L1983PLCD 16354

Extract of Consolidated Financial Results for Quarter and Financial Year ended 31 March, 2023

[Amiddnt in Lakhs.)

| TPOR

C] ].-‘:l Cholamandalam investment and
;.,,,,,,H r lie ‘ Finance Company Limited

Corporate Office: No.2, Dare House, 1st Floor, NSC Bose Road, Chennai — 600
001. Branch Office: 1st & 2nd Floor, Plot No.&, Main Pusa Road, Karol Bagh, New
Delhi - 110 005 Contact No: Mr. Sudhir Tomar Mob No. 9818460101
SUB: Re-call of Auction Notice under Rule B(6)
dated 02.06.2023- Loan Account No. XOHEDEFD0003430851

Account No. and Name of borrower, Descriptions of the property
co- borrower, Mortgagors /Properties

Loan Account No IDHEDEFUWNBDHSI} All That Piece And Parcel OF The Fﬂ'ﬂperr:-'
1. MOHD YUSUF Baaring Mo. 4929-p/5a, Area 52 Sq.yds, Qut OF
2. FARAH M @ FARAH Tatal Area 205 Sqyds, Out OF Khasra No.
3. M/5 GOLDEN ZARI EMPORIUM B89/442, Stuated In The Abadl OF East Old

4. SAYARA BI @ SAYARA . j
. seelamplr, Kanti Magar Extn., [llaga Shahdara,

A Ahoss Al H NG-9929/P-5 GALD NO-06, SARTA]
i O/P-5, BALE NO-0G, 5 Delhi Which Was Boundad As Under:- East:

MOHALLA, KRISHMA NAGAR, MEW DELHI-110031 .
Property OF Other’s West Gali 157 Wide

Morth: Property OF Others South: Property OF
| Dthers

It is hereby informed that the Auction Notice under Rule B{6) issued on 02.06,2023 for the
above loan account is hereby withdrawn. It is pertinent to mention that the same is being
withdrawn without prejudice to the rights of Cholamandalam Investment and Finance
Company Limited to issue fresh Auction MNotice being a Secured Creditor under the
SARFAESI ACT, 2002. sd/- Authorised Officer Cholamandalam

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

GOVIND ELECTRICA PVT LTD OPERATING IN TRADING OF
ELECTRICAL GOODS AT FARIDABD, HARYANA

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

{Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1| Name of the corporate debtor | Govind Electrica Private Limited
along with PANICINILLP No. | CIN: US1909HR2016PTCOR3904

o]

Address of the registered office | S31 Plot No.10, Market No. 5, NIT Faridabad,
Faridabad, Haryana - 121001

3| URL of website Mot applicable

4.| Details of place where majority
of fixed assels are located

Warehouse at 351, Plot No. 10,
Market no. 5, NIT, Faridabad

5. Installed capacity of main
| products services

B.| Quantity & value of main products!| Sales as on 31.03.2022 is Rs.71,43,260
| services sold in last financial year
7 | Number of employees/ workmen [Not in Operation

Further details including kast available cirp gnvlndetectrlca@gmail COMm
financial stztements (with schedules)
of two years, lists of credsors,
relevant dates for subsequent events
of the process are available at:

Mot applicable

Place: DELHI, NCR Date : 20-06-2023 Investment and Finance Company Limited

_——-—

Jay Tewar, G ), 2" Floor, 1114, C Bleck, Phase 2 Industrial Anes,
Sechor &, NQIDA, Gawtam Buddha Nagar Uitar Pradesh 20130
ZOMAL OFFICE

Head Office: Lokmangal, 1501, Shivajinagar, Pune-5
POSSESSION NOTICE [Rule - 8 (1)]
(For Immovable Property)

Whereas, The undessigned bang the Sulbansed Cdicer of the Bank of Maharashira under the sacurifisalion and Reoonsbruction af Financial Assets and
Erforcement od Secunty Intenast Act, 2002, and in exemcise of tha powars conderred undar Seb-Sechion (12) of Section 13 read with Ride § of the secirity
intarasl (Enforcamsant) Rule, 2002, issued 8 Damand Malice gated manboned Delos cafling upon tha boeroser and guaranion o repay sutslending amaunt
[menticned Below)within B0 days from the dste ol recaipl of the said Malice. Tha Mobcs was Sant by Regd. AD pashand Spesd Pasl

The barrowesr having faiked o repay the amaunt, the undersigned has taken Symbolic Possession. of the properties descrbed berein below in exercise of
porvar conferrad on hinvhar undar saction 1304) of the sakd Act raad with Rule & of tha said ndes on dabes mantoned balow, Tha bormoasar in particulsr and the
Pubic in general is hareby caulionsd ral tedeal wills tha propany and any dealings wilh the propsaias will be subjec 1o he change of Bank of Maharashira,
INDRAPURAM , GHAZIABAD Bramch far anamount hierem aboes menlicred

The borowar's attenlion is invited 1o the provisions of sub-saction Bof Sec. 13 of the Act, Inrespect of ima avallablia, to redaem the securad asseds,

d& 316 TERTE

Bank of "l-]-_ll'l.'ll'.l'-r]"lH‘.i

WO YWY B A0S

o allar_ow da

& | Elbgibifity for resoluban applicants [ The net worth of the prospective Resolution
ureder section 25(2)(h) of the Applicant (Individual or Company) should be

Code is avaidable at mot less than 10 Lakh.
10f Last date for recaipt of expression | July 5, 2023
of interest

11| Date of issue of provisional ist of | July 15, 2023
prospective resolution apphicanis

17| Process email id to submit EQI

12| Last date for submission of
chjections to provisicnal list

July 20, 2023

cirp.govindelectrica@gmail.com |

Date :19.06 2023

Pramod Kumar Misra
Place: Gurgaon, Haryana

Resolution Professional for Govind Ebectrica Private Limited
Regn. No.: IBBIIPA-0011P-PO266%2022-2023/14099
Regd. Address: 5203, DLF City Phase-d, (surgaon, Haryana-122002

Whereas, the undersigned being the Authorised Officer of Poonawalla Housing Finance Limited (Formerly known as Magma Housing
Finance Limited) of the above Corporate/ Register office under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act’) and in exercise of the powers conferred under Section
13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling
upon the below Borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned
has taken possession of the property described herein below in exercise of powers conferred on him/ her under Section 13 (4) of the said
Actread with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on the dates mentioned herein below.

The borrowersin particular and the publicin general are hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of Poonawalla Housing Finance Limited (Formerly known as Magma Housing Finance Limited) the amount
andinterest thereon.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the
secured assets. Details of Property taken in possession are herein below.

MName & Address of - Dake of
E' EurrmrE Dnta“s 'ﬂf Dumand Malice Amﬂunl
No, & Guarantor (S) Property T Due
Passssion Katice

1) Mrs. Renu Singh (Borrower) Wio Late Arjun Singh , Flat|Equitable Mortgage of| 09.02.2023 Rs, 26,17,574.00 FORM A

1. |No. 203, Second floor back side without roof rights on plot no. Residential  Flat  No + interest and
RZ-25& 26 situated at khasra no 17/1 village matiala, sukhi|203, Second floor back| ——————|  other charges { PUBLIC ANNOUNCEMENT
ram park Kiran garden, Uttam nagar, New Delhi - 110059.  |side withaut roof rights| 15.06.2023 expanies [Under Regulation & of the Insaivency and Bankruptcy Board of India
2) Mr. Yuvraj Singh Sio Late Arjun Singh (Legal heir of Late|on plot no R2-254 26 woe.f. 09.02.2023 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
Arjun Singh), Flat No. 203, Second floor back side w“hmr:il?l:fmllat khasra Im FOR THE ATTENTION OF THE CREDITORS OF
roof rights on plot no RZ-25& 26 situated at khasra no 1711 village matiala P RIVA T
Village Matiala, Sukhi Ram Park Kiran Garden, Uttam Nagar, isukhi ram park Kiran MAGPPIE GLOBAL HOUSEWARE PRIVATE LIMITED
New Delhi-110059. |garden, Uttam nagar, o RELEVANTPARTICULARS
3) Ganga Prasad Kushwaha, B-5, Bharat Garden, MEEEIE;NE#DDIHI 110054 1. |Name of Corporate Debtor MAGPPIE GLOBAL HOUSEWARE PRIVATE LIMITED
Road Uttam Nagar, New Delhi - 110053 2, | Date of incorparation of Corparale Debbor | 161172015

Date - 19 062023 PLACE: GHAZIABAD Authorized Officer 3. [Authority under which Corparale Debtor |s | RoC-Dalhi

ncarperatad | regislersd
DD » 0 4, |Corparate [dentiby Mo/ Limied Lisbility | U731400L2015PTC28T416
ey FUUNAWALLA HU : [ AFPENC UM | " |ienuicain No.of Corpvate Debior
HOUSING FINANCE RVIER 0 A A A HO A ) 40 UN NO 5. |Sderees al the regstarad affice and Khasra Mo 324 Block J Sarup Magar
| . DED O 602 6 oor. Zero One IT Pa 0 R AVAR( E PROPER priripal céice [if any) of Carporabe Debéar | Mew Dehi - 110042
0 orpad dhwa Road, Pune-411036 - &, | Insoivency commencement date in 15,06, 2023 {Copy of the order was recaived

respect af Corparate Dedrtor on 17.08.2023)

7. |Eslimatid date of closwre of ingokancy [ 11.12.2023

nEsalulion prociss

Mame: Girish Kamal Gupta

B. |Name and Registrafion number of the
Rag. No.: |BBITPA-D01/IP-PO1146/2018-19111831

nsahency praletsional actng as Infanm
Rasaluticn Professional

0, [Address & amail of the inderm resoiutian
prodassional, as regisiarad with 1he board

Address: Piot No 3, 'ﬂgp‘a'n Wihar, New Delhi - 110092
[E-mail: ginshkamalca@gmail.com

Address ; C-6(284, Yamuna Vihar, Dalni-110053
E-mail; cirp.mghpli@gmail.com

10| Address and e-mail to be used for
Correspondence with the Irierm
Resclutian Professioral

Lastdate lor submession of Glaims 20006 2023

Classes of creciiors, # any, under clause [bjaf [NA
sub-sechion{B6A) of saction 21, asceriained by
ez Interim Fesolution Professional

13| Names of insobency professonals denified | WA
o aclas authorised represeniaivg of credilons
inaclass (threa names for each c3ss)

14.| (a) Pelvant foems and hTI.pE:u'.'ibhig_-.':-'.'.inlen.'numEa'-:I-:lwn'::la-ns
(1) Dalails of authorized represerlabves

arg avallable ak

Motz
13 The abowe is an extract of the detailed format of QuaterydAnaual Financial Results filed with the Stock Exchanges under Regulation 33
of the SEBliListing and Other Disclogsere Bequirements) Begulations, 2315, The full format of the Quaterhy Annual Ferancial Results are
available on the websitas of tha Stock BExchange and the listed entity wwwrafenterprisesitd.in
21 The Cormpany has recaived Financial Statments of its Subsidiary, i, B/ Aunik IT Sofutions Prvate Limited on 16th June, 2023 therefore
the Consolidated Financial Statements approved in the Awedit Commattes and Board Mesating dated 17th June, 2023 and submitted
on the same om BSE
For AF ENTERPRISES LIMITED
Sdy-
Santosh Kumar Kushawaha
Director
DN-: 02994228

Date: 17th June, 2023
Place: Faridabad

SECOND FLOOR, GMTT BUILDING
‘ u]llvm SMALL FINANCE BANK D-7 SECTOR 3 NOIDA UP 201301

POSSESSION NOTICE (for Immovable property) [Rule 8(1)]

Whereas, The undersigned, being the Authorised Officer of Lijjivan Small Finance Bank Ltd,, under the Secunfisation & Reconstruction
of Financial Assets & Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under section 13(12) read with rule 3
of the Sacurity Interest (Enforcameant) Rules, 2002 issued demand notice to borrower' Guarantor on the dates mentioned heraunder,;
calling upon the Borrower(s) / Guarantors) 1o repay the amaount mentioned in the respective damand natice within 60 days of the date of
the nofice, The BorrowerCo-Borrower/Mortgagor having failed to repay the amount, notice is heraby given to the BorrowerMorigagor,
C:0- Bomowar/Morigagor, Co-Bomower and the public in general that the undersigned has taken SYMBOLIC POSSESSION of the
property describad herein below in exencise of powers confermed on him under sub-section (4) of section 13 of the said Act read with rule
8 of the Security Interast Enforcement Rules, 2002, on the dates mentioned againsteach account.

The BorrowerMortgagor's, Co-bormowerMorigagor's and Co-borrower's attention is invited to provisions of sub-section (8) of section
13 ofthe Act. in respect of ime available, to redeern the secured assets

The BorrowerMartgagor, Co-BorrowerMorlgagor and Co-Barrower in particutar and the public in general is heraby cautioned not 1o
deal with the property and any dealings with the property will be subject 1o the charge of Ujjivan Small Finance Bank Ltd. for an amount
of for the amount{s), mentioned hersin below besides interast and other charges | expenses agains! each account

Name of address of Borrower/ Description of the Date of Demand Motice and Amount as per
Co-Borrower/Mortgagor Immavable property Date of possession demand notice
1. Muntiya] Khan Sio Ramjani Khan 1362, Near | Allthat Part& Parcel | Date of Demand Notice: 28-12-2022 | Rs, 16,77,315.89/-
Fauji ki Chakki, Nagla Enclave part 2, Faridabad | of Property Freehold Date of possession: 17-06-2023 | as on 27.12.2022
Sector-22, Haryana-121005, 2. 'S Fabrication | resscentat plot No. 103, Ad Measuring 150 5g. Yards, failing | and intesest
Through its Proprietor Muntiyaj Khan Plot Mo, | under khasra Mo. 8112, 12, 19,20 & 101, 10,1111, 116, | therson.

51, Sector-23, Opp. Punjab Rolling Mill, Sanjay 161, 15 situated al village Nangla, Distt. Gujran, Faridabad
colony, Faridabad, Haryana, 3. Muveena Wio |Which is bounded as follows: Boundaries: East: Road 22 f
M.IJI'Ithl'EI] Khan 1362, Néﬂf Fﬂl.lil ki Chakki. Hﬂglﬂ ﬁ‘;ﬂe, Wesl: Road 15 dt wide, Morth: Road 15 wide, South;

121005 in Loan Account No. 220480600000003 | MuntiyajKhan
1. JRV Foods And Nuts Through Its Proprietor Chandeep | All thatpiece | Date of Demand Notice:24-11-2023 | Rs,
Singh Kochharews GF05, LA Lagune, Golf Course Road, | and parcelof | Date of possession: 16-06-2023 | 99 98 828,82/

Sector-54, Gurgaon, Haryana- 122011 Also Al: F-1201a, South
Block Golf Course Road la Lagune Apartment, Gurgaon, Sector-
54, Haryana-122011 Also At: 174, 1st Floor Gali Abdul Hakem,
Phatak Habash Khan Tilzk Bazar, Khar Baoli, North Delhi- 110006
2. Chandeep Singh Kochhar, Clo Gurbachan Singh Kochhar
EWS GFO5, LA, Lagune, Golf Course Road, Sector-54, Gurgaon
Haryana- 122011 Also At F-1201a, South Block Golf Course
Road, LA Lagune Apariment, Gurgaon, Sector-54, Haryana-
122011, 3. Nazaneen Kaur Singh Wio Chandeep Singh Kochhar
F-1201A, South Block Golf Course Road, LA Lagune Apariment,
Gurgaon, Seclor-54, Haryana-122011 Also At 174, 151 Floor Gali
Abdul Hakim, Phatak Habash Khan, Tilak Bazar, Khar Baoli,
Cenfral Dedhi- 110006 In Loan Account No. 2347230050000001

1. INDO GLOBAL IMPEX THROUGH ITS PROPRIETOR
CHANDEEP SINGH KOCHHAR EWS GF05, LA, Lagune, Golf
Course Road, Sactor-54, Gurgaon, Haryana- 122011, Also At F-
12MMa, South Block Goll Course Road, LA Lagune Apartment,
Gurgaon, Sactor-54, Haryana-122011, Also At174, 1st Floor Gal
Abdul Hakirn, Phatak Habash Khan, Tilak Bazar, Khar Baoli, Nerh
Dethi- 110008, 2. Chandeep Singh Kechhar, Clo Gurbachan Singh
Kochhar EWS GFO5, LA, Lagune, Golf Course Road, Sector-54,
(3urgaon, Haryana- 122011 Also At: F-1201A, South Block Golf Course
Road, LA Lagune Apariment, Gurgaon, Sector-54, Haryana-122011.
3. Mazaneen Kaur Singh Wia Chandesp Singh Kochhar F-12014,
South Block Golf Course Road, LA Lagune Apartmeni, Gurgaon,
Sector-54, Haryana-122011 Also AL 174, 15! Floor Gali Abdul Hakim,
Phatak Habash Khan, Tiksk Bazar, Khan Baoli, Central Delhi- 110006
InLoan Account Mo, 2347230050000

Date: 20.06. 203

financi“. ep‘ .in

First Floor, without Roof rights in the portion of | 8s on

built up property no WZ-622-0 having old no. C- | 24-01-2023
119 and C-120 area admeasuring 110.3 Sq.Mirs, | and interest
out of tofal area admeasuring 231-1/2 Sq. Yds. | thereon
Pari of Khasra No. 568/2 sifuated i the area of
village Tihar, colony known as Shiv Magar Exin.
Jail Road, New Delhi which is bounded as under:
Boundaries: East : Jail Road, West : Service
lang, Marth ; Service lane, South © Property of
GLM3

Al that piece | Date of Demand Notice:24-01-2023 | Rs.

and parcel of | Date of possession; 16-06-2003 | 25 67,714 /-
First Floor, without Roof rights in the portion of | s on

bt up property no W2-622-D having old no. C- | 24-01-2023
119 and C-120 area admeasuring 110.5 Sq. | and interest
Mtrs, out of fotal area admeasuring 231-1/2 Sq, | thersan.
Yz Part of Khasra Mo, 56812 situated in the
area of village Tihar, colony known as Shiv
Mapar Extn. Jail Road, New Delhi which is
bounded as under. Boundaries: East - Jail
Road, Wesl : Service lane, Narth : Service lane,
South: Proparty of GLI13

Place: Delhi/ HGE Authorised Officer

[In terms of Regulation 47(1) (b} of the SEBI (LODR) Regulations, 2015] SR NAME OF POSSESSION._ DATE OF AMOUNT IN
Current 3 Corresponding 3 Currrent Corresponding DEMAND NOTIC
Months maonths of Current | accounting accounting 1 ASIT ALL THAT PIECE AND PARCEL OF GROUND FLOOR WITHOUT]| LOAN NO.
Sr. Vactteuiivs Quarter ended | Quarter ended in | yearended | year ended ‘| BHATTACHARYA, | ROOF RIGHT OUT OF BUILT UP PROPERTY NO. RZ-33 LAND AREA| 16.06-2023] 15-03-2023  HF/0244/H/20/100139
No. (01.01.2023 | the previous year |(01.04.2022 to| (01.04.2021 to MADHUMITA | MEASURING 16.700 SQ MTRS. (20 SQ. YDS) OUT OF TOTAL LAND RASA010698T3)
to 31.03.2023 (01.01.2022 to 31.03.2023) | 31.03.2022) BHATTACHARYA | AREA MEASURING 100 SQ. YDS. OUT OF KHASRA NO. 270 EN THOUSAND SIX
{Rs.} 31.03.2022 {Rs.) {Rs.} (Rs.) SITUATED IN THE REVENUE ESTATE OF VILLAGE NASIRPUR HUNDRED NINETY NINE
{Audited) {Auditad) (Audited) (Audited) DELHI STATE ABADI KNOW AS WEST SAGAR PUR NEW DELHI| AND SEVENTY THREE
1 | Total Income from Operations 1,996,313 4,576.82 297147 510056 (HEREIN AFTER CALLED 'SAID PROPERTY') BOUNDARIES AS PFAQ%LSE%NSLQN
2 | Met Proht § (Loss] for the pericd (before tax, Exceptional 245 5§ 250,10 -43.10 16527 PER SALE DEED DATED 09.07.2021 EAST -REMAINING PORTION 15/03/2023 ALONG WITH
and/or Extraordinary items) * WEST- REMAINING PORTION NORTH -PASSAGE/OPEN SOUTH- INTEREST @ 15.25 PA.
3 |Met Profit / (Loss) for the period before tax (after 243 53 250,10 B7 65 16527 LANE 10 WIDE. TILL THE REALIZATION.
Excoeptional and/or Extracdinary ems) ) Sd/- AUTHORIZED OFFICE
4 |Met Profit / [Loss) for the period after tax  (after 92 57 20385 34.05 11167 PDIXA.IFEEI')_DELHI 202 POONAWALLA HOUSING FINANCE LIMITED
Exceptional andsor Extracedinary iems) : 20.06.2023 (FORMERLY KNOWN AS MAGMA HOUSING FINANCE LIMITED)
5 | Total Comprehensive lnoome for the perlod [Comgrising 19T 20440 3513 11222
Profit ¢ [Loss) for the penod (after tax) and QOther
Comprehensive Income (after tax)) - " Heginnal Office-1.
6 | Pawd Up Equity Share Capifal (Face Value of € 10/-) each 141136 1.291.36 141136 1291.34 (I'-'l} ﬂ-ll-z I a [Ij Ca'narq BHI].L 71. MG
Recerves (excheding Revaluation Reserve) as shown in B51.23 124 27 56123 12427 ' E
the Audited Balance Sheet of the previous year Rﬂﬂd, Agrﬂ
4 |Eamings Par Ehare  (of TI10 pachy  (Far
i -'\;TFJ_;-,; and descodt I"-JEd .Dperar_lﬂ.qi:p PGSS ESSIGN NGTICE {FGR I M MD.VAB LE PRGPE R.TY]
1. Basic 146 189 0.26 104 Whereas, the undersigned being the Authorised Officer of the Canara Bank under the Securitisation Act and
2 Dikted: -1.06 1.70 019 0.53 Reconstruction of Financial Assets and Enforcement of Secunty Interest Act, 2002 (Act 54 of 2002) and in

exercise of powers conferred under section 13{12) read with rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued demand notice calling upon the borrower/guarantor to repay the amount mentioned in
the nofice along with interest & expenses within 60 days from the date of receipt of the said notices.

The borrowerfguarantor having failed to repay the amount, nofice is hereby given to the borrower/guarantor
and the public in general that the undersigned has taken possession of the property described herein
below in exercise of powers conferred on himher under section 13(4) of the said Act read with rule 8 & 9
of the said Rules. The Borrower's attention is invited to provisions of sub-section (8) of section 13 of the
Act, in respect of time available, to redeem the secured assets. The borrower/guarantor in particular and
the public in general are hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the Canara Bank. The borrower's attention is invited to provisions of
sub-section (8) of section 13 of the Act., in respect of time available, to redeem the secured assets.

Name of Borrowers/ i = : IDemand[Date of |  Amount
Description of Properties Mot :
Guarantors i i Date | ssion | Due (Rs.)

Branch: Sikandra Bodla Road, Agra

Borrower- Mis H [ Shoes | Commercial cum Residential Land & Building situated at pan of 23 gE 4Eu 53
Prop.- Sh. Harsh Dev Slo|property No. 2517 at chakki pal, Rakabganj ward Tehsil & Distt- Py

04.01.2023
14.06.2023

sh. Suresh, Guarantor-|Agra, Area- 51.53 5q. Mir, in the name of Sh, Harsh Dev Sio 3k, + Interast &
Sh. Harsh Dev Sfo Sh.|Suresh Chand, Bounded as: East- 107 Wd Rasta & Chowk, West- Cther expenses
Suresh Property of Dwarika Prasad, North- House of Ram Chand, South- from 29.03-2023

10" Wd Rasta

Date : 20-06-2023

FEDBANK

Authorised Officer

FEDBANK FINANCIAL SERVICES LIMITED
Having corporate office at Kanakia Wall Straet, A Wing, 5th Floor, Unit Mo 501, 502, 511, 512
Andheri Kurla Road, Chakala Andherni East Mumbai, Maharashira - 400093

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 ("the Act") & THE SECURITY INTEREST (ENFORCEMENT) RULES,
2002 (“the Rules")

The undersigned being the Authorised Officer of Fedbank Financial Services Limited (Fedfing) under the Act and in exercise of the powers
confarrad under Section 13{12} of tha Act read with Rule 3 issued Demand Nolica(s) under Section 13(2) of the Act, calling upon tha
following bormower{s) to repay the amount mentionad in the respective noticeds) within 60 days from the date of receipt of the said nofice.
The undersigned reasonable befeved that borrower(s) is/are avoiding the service of the Demand Nofice(s), therefore the service of notice

is haing effectad by affixation and publication as per Rules. The contents of Demand Moticels) ara extracted harein balow -

| Place; Mew Delhi

Molios is hereby given that the National Company Law Trbunal has ordered the commencement of a
corporate insclvency resolution process of [he Magppée Global Houseware Private Limited on
15.06.2023 (Copy of the order was recaived on 1 706 2023).

The crediters of Magppie Global Houseware Private Limited, ane henaby caled upon %0 submi their
clams with proaf on or bafione 20.06.3023 to the irderim resolution professonal at the address mentiored
agansientry b, 10

The fnancial creditors shall submit Sheir claims with proof by electranic means anly, Al other creditors may
suboi the claims with proafin perscn, by post e by elecinonic maans,

A financial credilor belonging fa 3 class, as lisked aganst the entry Mo, 12, shall indicada its chaica of
authorsad representa®ee from amang the three inschnency pralessionals lisled against enlry Mo 13 o act
as sulhansed represantalivie of the dass |specfy dass]in Fam CA

Submisssion of false or misleading proofs of claim shall atfract penalties. Girish Kamal Gupta
Irtenm Resaluion Professional

Magppes Glabal Houseware Privabe Limibed

IBBI Reg. Mo.: [BBHIPA-ODTAP-PO114G2018-201911 831
E-mail ID: ginshkamalcag@gmil.com, drp.mghpligmail.com
Address: C-8/264, Yamuna Vihar, Defhi-110053
AFA Validity: December 22, 2023 |

Date 2 20,06, 2023

SALE NDTIEE FDH’ SALE UF IM MGVABLE ASSET

FEDERAL BANK

YOUR PERFECT BANKING PARTMER
LCRD Division / New Dedhi, U.G.F,, Federal Towers, 2/2, West Patel Nagar,
Opp. Metro Pillar 196, Patel Road, New Delhi-110008
Ph Mo, 01140733977, 78, 79 & 80 Email: ndlicrd@federalbank.co.in
CIN: LES191KL1931PLCO0D36E  Website: www.federalbank.co.in

ritisatio
annnatru-:t]nn uf Finamia! Assuts and Enl'cm:amant of Security int-nmt

Act, 2002 read with proviso to Rule 8 (6] of the Security Interest
(Enforcement) Rules, 2002,

Mobice is hereby given to the public in general and in paricular to the Borrower (5] and
Guaranbor (s) that the below described immovable property morigagedicharged to the
Federal Bank Lid{ Secured Credilor ), the possession of which has bsen taken on
01.04.2023 by the Autharized Officer of The Federal Bank Ltd {Secured Creditor), will be
sold on "As ig where is”, “As is what 15", and "Whatever there 15" basis on24.07.2023, for
racovery of Rs.19,25 809,00 (Rupees Nineteen Lakhs Twenty Five Thousand Eight
Hundred and Nine Only) jointly and severally with costs, current and future interest
[@9.98% p-a, with monthly rests plus penal interest @2% per annum in the loan
account as on 19.06.2023.

{1} Mr. Mahesh Chand Sharma Slo Mr. Jagannath Prasad, (2) Mrs. Madhu Devi Wio
Mr. Mahesh Chand Sharma, All of the above residing at Housa No. 138, Gram Sirod
Bansi Pahadpur, Teh. Roopawas, Bharatpur, Rajasthan 321403 and Curmently Residing at
Bagwati Colony, Near Dev |TI, Bayana, Bharatpur, Rajasthan-321001.

The reserve price will be Rs.31,00,000/- {Rupees Thirty-One Lakh Only) and the eamast
money deposil will be Rs.3,10,000/- (Rupees Three Lakh Ten Thousand enly), which is
10% ofthe Reserve prica. Bids below the Reserve Price will be rejected immeadiately.

DESCRIPTION OF THE MORTGAGED PROPERTY/SECURED ASSET
All that piece and parcel of Flat in second floor situated in Plot No. E-2, Bank
officers campus, E Block, Ramnagaria, Sanganer, Jaipur (Admeasuring 1549-
95 sq. fL.) with all building/(s) existing andlor to be constructed therein
bounded on East by Plot No. E-46 & 47, West by Plot No. E-3, North by Other
Land, South by Road.

8r. | Name of the Borrower | Co-Borrowers Description of Secured Dt of Demand Motice
No. Pmparqr Holders as the case may be Assats [ Mortgage Property Ws. 13(2) & Total O/s

L e e T LT L i P AN Ty ST Py Emne )

1. LﬁHHn FEDDLHL LAPO496338 Built up property land area measwing 12039, Yds., | Dated: 13 DE—I[IEE-
1. MIS. AY TRADINGS (Borrower) & 100.33 Sq. Mirs., (1080 Sq. Fis.), having | Rs. 96,35.416/-

Through its Proprietor covered area 100.33 3q. Mirs., out of Khasra No. | (Rupees Ninaty
€ - 1177, 2nd Floor, Ansal Esencia, Seclor — 67, | 148, beaning Property No. A-10-A, pari of property |  Six Lakhs Thirty
Gurgaon, Haryana— 122018 Mo, A-18, Old Plof Mo, B2, consisting according o | Five Thousand

Four Hundred
Sixtean only) as

Alsoat: A-19A, OldPlotNo. B 211, Kh. No. 148, Village | sila and with the rights to construct uplo the lasl
- Gazipur, MearAggarwal Sweet, Delhi- 110096 storey, sifuated at in the area of Village Gazipur, near

2. MOHD, YASAR (Co-Barrower) Aggarwal Sweels and m the Lal Dora Abadi Vilage | on 12106/2023
3. AIYESHANOOR (Co- Borrower) of Gazipur, Delhi - 110096, and area bounded as NPA Date :
H. Mo. U - 2122, Phase 3, Cyber City, DLF, Gurgaon, | under: 04-06-2023
Sikanderpur Ghosi (68), Gurgaon — 122002 East: Road J0F
Alsoat A-194, Old PlatNo. B 21, Kh. No, 148, Villags | West: Chher Property
~ Gazipur, Near Aggarwal Sweed, Delhi - 110098 Narth: Property No. A- 20

South : Partof Property No. A-13

The borrowens) are hereby advised to comply with the Demand Notice(s) and 1o pay the demand amount, mentioned therein and hergin
above within 80 days from the date of this publication together with applicable interest, addibonal interest, bounce charges, cost and
expensas lill the date of realization of payrnent. The borrower(s) may note that Fedfina is a secured creditor and the loan facility availed by
the Bomower(s) is a secured debt againsi the immovable propeny | properties being the secured asselis) morigaged by the barrowars). In
the event borrowens) are failed 1o discharge their liabilities in full within the stipulated bme, Fediing shall be entiled o exercize all the
rights under section 13(4) of the Act o take possession of he secured assets(s ) inchuding but not limiled 1o transfer the sams by way of sale
or by invoking any other remady available under the Act and the Rules thereunder and realize payment. Fedfina is also empowarad 1o
ATTACH AMD { OF SEAL the secured assets(z) before enforcing the right to sale or transfer. Subsequant to the Sake of the securad
assei(s). Fedfina also has a right fo initiale separate legal proceedings to recover the balance dues, in case the walee of the morlgaged
properties s msufficient to cover the dues payable to the Fedfina, This remedy is in addition and mdependent of all the other remedies
available o Fedfina under any other law,

The attention of the barrowen(s) is imvited to Section 13{3) of the Act, in regpect of time avaidable, to redeem the secured assets and further
fo Section 13013) of the Act, whereby the bomower(s] are restrained / prohibited from disposing of or dealing with the secured asset{s) or
transfarring by way of sale, lease or otherwise (other than in the ordinary course of business) any of the secured assel(s), without prior
written consent of Fedfina and noncomplianca with the above is an offence punishable under Section 29 of tha said Act. Tha copy of the
Demand Mofice is available with the undersigned and the bormower(s) may, if they so desire, can collect the same from the undersigned on
any working day during normal affice hours Sl

The property will be sold by e-aucton through the Bank's approved service provider Mis e-
Procurament Technologies Limited - Auction Tigerundar tha suparvision of tha
Authorised Officer of Federal Bank.E-auction tender document containing e-auction bid
form . declaration, genaral tarms and conditions of online auction sale are avaitable in
website hitps:/sarfaesi.auctiontiger.net. The prospective bidders may avad online
raining on e-auction from M/s e-Procurement Technologies Limited - Auction Tiger,
Ahmedabad, Helpline No. & email ID : 079-68136880/68136837 &
email-supporti@auctiontiger.net and Mr. Ram Sharma-9978591888/9265562821/18
& email - ramprasad@auctiontiger.nel.  Bids in the prescribed farmat given in the
Tender document shall be submiifed “online” through the porial
hitps:lisarfaesi.auctiontiger.net. Bids submitted otherwise shall not be eligible for
considerafion. The EMD shall be remmitied through Demand Draft, EFTINEF TIRTGS to the
Bank Account 13440051030003 , IFSC FDRLO001344, The EMD to be paid is 10% of
the Rezerve Price of the property which is refundable if the tender is nof accepted. Last
date and time for deposit of Bad form along with EMD is 21.07.2023 upto 5 PM. Any Bid
form & EMD submitted after the said date & time period will not be entertained.

The detadls of the property, date of inspeclion of the property, ferms and conditions
wheraby the sale will be guided can be oblained from Branch Manager at The Federal
Bank Limited Branch Jaipur, Plot No.4, Gopalbari Comer, Hathrol Fort, Jaipur,
Rajasthan-302001. Phone No.0141-2360925 & TETT182616 & LCRD Division, New
Delhi, Upper Ground Floor, Federal Towers, 212, West Patel Nagar, New Delhi-110008
between 12 PM and 4 PM on any working day except Second and Fourth Saturday wpto
21.07.2023. The detaded terms and conditions periaining to aucton of the property is
displayad in the branch premisas al Branch Jaipur, Plot No.4, Gopalbari Corner, Hathrol
Fort, Jaipur, Rajasthan, 302001 Phone No.0141-2360025 & 7877182616 & LCRD
Division, New Delhi, Upper Ground Floor, Federal Towers, 2/2, West Patel Nagar,
New Dalhi-110008. interested parsong may contact the Branch Head, Jaipur, on Mob
Mo: TBTT182616, Branch No.-0141-2360925& LCRD / NDL Head Mob No -
9345583425, 93494203338 Office No.: 011-40733080 & 40733877, Dealing Officer
Mobile No.<8132946011. For detailed terms and conditions of the sale, please refer
tothe link provided in the following websites:
1.https fhwww federalbank.co.in ug
2.htips:zarfaesi.auctiontiger.naet

-notices

Date : 19.06.2023 For The Federal Bank Lid,

DATE: 20.06.2023 AUTHORISED OFFICER Place : JAIPUR (Authorized Officer under SARFAES| Act)
PLACE: Diefhi Fedbank Financial Senvices Lid
New Delhi @ @
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MAGPPIE GLOBAL HOUSEWARE PVT LTD

RELEVANT PARTICULARS

1. Name of corporate debtor Magppie Global Houseware Private Limited
2. Date of incorporation of corporate debtor | 16/11/2015
3. Authority under which corporate debtor is | RoC-Delhi
incorporated / registered
4. Corporate Identity No. / Limited Liability | U74140DL2015PTC287416
Identification No. of corporate debtor
5. Address of the registered office and | Registered Office: Khasra No 324 Block ]
principal office (if any) of corporate debtor | Sarup Nagar, NA, New Delhi - 110042
01d Registered Office: H. No. 4A, Block - PD,
Pitampura, New Delhi - 110034
Principal Place of Business: Godown No. 29,
30 And 31, Shree Nagar Society, Survey No.
202, Village Budasan Taluk-Kadi, Mahesana,
Gujarat - 382715
6. Insolvency commencement date in respect | 15.06.2023 (Copy of the order was received on
of corporate debtor 17.06.2023)
7. Estimated date of closure of insolvency | 11.12.2023
resolution process
3. Name and registration number of the | Name: Girish Kamal Gupta
insolvency professional acting as interim | Reg. No.: IBBI/IPA-001/IP-P01146/2018-
resolution professional 19/11831
9. Address and e-mail of the interim | Address: Plot No.3, Vigyan Vihar, New Delhi -
resolution professional, as registered with | 110092
the Board E-mail ID: girishkamalca@gmail.com
10. | Address and e-mail to be wused for | Address: C-6/264, Yamuna Vihar, Delhi-
correspondence  with  the interim | 110053
resolution professional E-mail ID: cirp.mghpl@gmail.com
11. | Last date for submission of claims 29.06.2023
12. | Classes of creditors, if any, under clause (b) | NA
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of |Insolvency Professionals | NA
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and https://ibbi.gov.in/en/home/downloads
(b) Details of authorized
representatives

are available at:

Notice is hereby given that the National Company Law Tribunal (New Delhi, Bench - VI) has
ordered the commencement of a corporate insolvency resolution process of the Magppie Global
Houseware Private Limited on 15.06.2023 (Copy of the order was received on 17.06.2023).

The creditors of Magppie Global Houseware Private Limited, are hereby called upon to submit
their claims with proof on or before 29.06.2023 to the interim resolution professional at the
address mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Girish Kamal Gupla
(Insotvency Protessionsd)
1BB! Reg. No. 1BBUIPS, DO v T
. IP-PO114872018- 10011431
omm. Address. C-5/264, Yamuna Vihar Dialhi- 110053
E-maii 1D Pirinhtamaic 3@gmail com .
AFA Cortificate Mo AVI18IR2221 22310827

Girish Kamal Gupta

Interim Resolution Professional

Magppie Global Houseware Private Limited

IBBI Reg. No.: IBBI/IPA-001/1P-P01146/2018-2019/11831
E-mail ID: girishkamalca@gmail.com cirp.mghpl@gmail.com
Address: C-6/264, Yamuna Vihar, Delhi - 110053

AFA Validity: December 22,2023

Date: New Delhi
Place: 21.06.2023
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POSSESSION NOTICE

ifor immovable progerty)
Whereas,
The undersigned belng the Authorzed Officer of the INDIABULLSE HOUSING
FINANCE LIMITED (CIM:LE5922DL2005PLCA36029) undar the Securibzalion
and Reconstruction of Financial Assels and Enfarcement af Securily Inberest Act,
2002 and in exercise of powers conferred under Seclion 13 [12) ead with Rule 3 of
the Sacunty Interest (Enforcement) Rules, 3002 isswed Demand Molice dated
30.11.2021 calling upon the Bormowers JAIVIK JAGDISHBHAI GOHIL ALIAS
GOHIL JAIVIK JAGDISHEHAI, BHAMUBEN GOHIL AND JAGDISHBHAI
SAMJIBHAI GOHIL to repsy the amoun? mentioned in the Mobce being
R5.13,93,369.24 (Rupees Thirteen Lakhs Ninety Three Thousand Throes
Hundred Sixty Nine and Paise Twenty Four only) agains! Loan Account Mo
HHLBAROQI45BES a5 on 26,11.2021 and interast thareon within 60 days from tha
data of receipt of tha said Motics.

The Borroewer having failed to repay the amount, Motice is heraby given to the
Borrower and the public in general that the undarsigned has 1aken possession of
the property descrbed harein balow mexercige of powers confarad an him under
Sub-Bection (4) af Saction 13 of the Act read with Rule B of the Security Interast
(Enforcement] Rules, 2002 on 18.06.2023.

The Barrower in parlicular and the public in general s hereby cautioned nal 1o
daal with the property and any dealings with the propary will be subjecd o the
charge of the INDIABULLS HOUSING FINANCE LIMITED for an amount of
Rs. 13,93,369.24 (Rupees Thirteem Lakhs Ninety Three Thousand Three
Hundred Skaty Mine and Palse Twenty Four only) ason26.11.2021 and interest
theraon,

The Borrowes's altention is indited to provisions of Sub-Section [B) of Section 13 of
the fcl inrespect ol time available, loredeem he secuned assels

) DES I:F_I:IP'HEIH OF THE I_M MOVABLE PROPERTY ) -
LIMIT WO, a1 401, SEA 1100 20, FT., IN THE PROJECT ENOWHN A5 "KLIBER
EXPRESSIONS", QPP KUBER CITY, WAGHODIA- DABHON RING., ROAD
BEARINGR.S MO, 163 VADDDARA- 390018, GUJARAT
Sdi-
Authorised Officer
INDIABULLS HOUSING FINANCE LIMITED

Date : 18.06.2023
Place: VADDDARA

FORM A

PUBLIC ANNOUNCEMENT
[Under Ragulation B of tha Insalvency and Bankrupley Board of India
(insolvency Resolution Process for Corporate Persong) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
MAGPPIE GLOBAL HOUSEWARE PRIVATE LIMITED

RELEVAMT PARTICULARS

Mame of Corporate Deblor

| MAGPPIE GLOBAL HOUSEWARE PRIVATE LIMITED

1
2 |Date of incomparadion of Comporate Debior | 161172015
3 | Authonty undier which Corporale Detdoris |RoC-Dednl

Zonal Stressed Assets Recovery Branch, Ahmedabad
Fone, dth Flogr, Benk of Baroda Towers, Mr. Lew Garden

Bank of Baroda | Elisoridge, Ahmedabad-380006 Ph, 07926473154
g = = = Email: annahm@hanhulhamda.cu.in

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

dm 30 asieT

SALE NOTICE FOR SALE OF

IMMOVABLE PROPERTIES

"APPENDIX- IV-A [See proviso fo Rule B (B)]™

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor (s) that the below described immovable
properlies mortgaged/charged/hypothecated (o Bank of Baroda, the Secured Creditor, the Physical Possession of which has been laken by the
Authorized Officer of Bank of Baroda, Secured Craditor, will be sold on "As is where is”, "As is what is", and "Whatever there is” without
recourse basis on 12.07.2023 for recovery of below mentioned account/s, The details of Borrower/s/Guarantoris/Secured
Aszet/s/Dues/Resarve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below -

Raserve Price EMD &

Mame & address of

Borrowar/s/Guaranton's Duacription.of Eroperies Total dues Bid Increase Amount
1 | Mis Kaneri Agro Industries Ltd, |Lot No. (1.):A0 that piece and parcel of immovable | Mis Kaneri Agaro| Reserve Price:
(Erstwhile Ameedhara Industries) |property Shop No. 34 on Ground Floor, admeasuring | Industries Ltd. : Rs. 34,20,000/-

vilage Lodariyal, Taluka: Sanand, |about 930 Sq. Feet i.e. 85.43 Sq. Mirs. (Super Builup | Total dues Rs.| pyp.ps 349 nooyr-
District Ahmedabad Area) situated in the scheme known as “Aakruti| 24,76,99,030/- (Rs.) o . o 'chnns,
Directors/Guarantors : Arcade”, which is developed by Aroma Realities Lid,, | Twenty four crores —

Mr. Ritesh Kaushikbhai Patel, siluated on the land bearing Block/Survey No. 1634, as | Seventy Six Lakh Ninety Nine thousand Ninety
Mr. Nileshkumar Kaushikbhai Patel, | per Re-Survey New Survey No. 4650 and Block/Survey | only) As per Demand Notice uls 13{2) dated
Mrs. Palak Riteshbhai Patel. No. 1635/1+2, as per Re-Survey New Survey No. 4651 UT-T;TJE Eltrédmﬁ-lﬂhﬂf Ll"'rl?fﬂzi H’Efgﬂﬂ at the
& Prendin i | of Village Bavla, Taluka Bavla, in the Registration District | CONrAcla rale plus CoSl, Charges and eXpenses
:'A,;N?dlhlmrlzgr:sﬁﬂﬂ;i? ' Ahmedabad and Sub-District Bavla in the name of Mr. "';;E-f- d!:” -n?_-i?hf:"'g. less srfﬂﬁewzﬂ;;ﬁﬁ&aw
Mrs. Indiraben Kaushikbhai Patel, | Nileshkumar Kaushibhai Patel. b Bk m s

, 01.10.2022 Mis Kaneri Agro Industries Ltd Vs,
Mr. Kaushikkumar Bhogital Patel, (Property Id: BARB239920200158) Banik of Baroda—-DRT-1 e

E-Auction Date : 12.07.2023 and E-Auction Time: 02:00 PM to 06:00 PM
(unlimited extension of 10 minutes) * Status of Possession : Physical Possession
* Inspection Date : 06.07.2023 and Inspection Time: 11:00 AM to 02:00 PM

For detalled terms and conditions of sale, please refer to the link provided in https:/fwww.bankofbaroda.in/e-auction.htm and
hitps:/fibapl.in. Also, prospective bidders may contact the authorized officer Mr. Puneet Jain, Chief Manager, ZOSARB, Ahmedabad, Mob. No.
687672952 (GSTITDS as per Government Rules applicable shall be payable by purchaser on sale of Movable/ Immovable Assets.)

AS PER SARFAESI Act, STATUTORY -15- DAYS SALE NOTICE TO THE BORROWER /GUARANTOR/ MORTGAGOR

The above mentioned borrower /s is! are hereby noticed to pay the sum as mentioned in section 13(2) Notice in full before the date of auction, tailing which property wil
be auctionad ! sold and balance dues if any will be recovered with Interest and cost from borrowers/ quarantors /martgagor.

Date : 20.06.2023 | Place : Ahmedabad

Sd/- Authorized Officer, BANK OF BARODA

& ADITYA BIRLA

w ' w CAPITAL ) . ] . i, I
PROTECTING INVESTING FINANCE ADVISING

The Indian Express.

For the Indiian Intelligent.
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ncorparaiad I'E\Q.‘!ll‘.‘f&d
4| Gorparate idantity Mo, ( Limiled Liabilty | UT4140DL2015PTCZAT416 ADITYE LA
kanlificaticn Ma. of Corperale Dabior y 5 : :
5 | Address of the rugistered affcs and Regislered Dffice: Khasra No 328 Block J Sanig Registered Office: Indian Rayon Compound, Veraval, Gujarat 362266.
principal ofice (if any) of Corporae Debiar EH';JFE M, NP-'«:I' gl'il'i"i _ L‘TEM i Branch Office: Aditya Birla Housing Finance Limited, 2nd Floor , Jaydev Complex Opp. Pashabhai Petrol Pump, State Highway , Mehsana Gujarat-384002
;,E,r;f.':_wﬁ.m,:i_ i e Branch Office: Aditya Birla Housing Finance Limited, The Imperial Heights B205,206, 2 nd Floor, 150 Feet Ring Road Rajkot Gujaral-360001
l;;‘iﬂsf-“rllpﬂl ;laflﬂgﬁui'-.":fi_: m,?:“;:::.;.;g 30 Ard ABHFL: Authorized Officar Mr. Siddharth Kotadia; Contact Number No. 3824900990 Patel Marendra; Contact Mo. 9909467323, and Chirag Lokhande; Contact No. 9773758208
= Ao e ool anplsins o 2, Auction Senvice Provider [ASP) 1M, Globe Tech Infosystems Private Limited - Mr. Samic Chairavorty: Contact No. +91 9810029933, +91 1244470855, emall - CARE@BestAuctionDeal.com
B. [Inschene ncamend dal i 15.06.2023 (Copy of the ord ived
< o lckloors ol [l st SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
7. | Estimated date of closure of nsolvancy | 11.12.2023 : . i 32 : : 3
easpiition p:'.:ggs R E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of
. | s Pl mumber of e i G ek’ Fommat G uyris Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
4 I mdtﬁnn‘gufﬁsw:mﬁn; as Inferim | Reg. No.: [BEVIPA-D0IP-POTEG20 151811831 ty P y ! )
Hesahibon Profesannal 2 - . H r e = H o
“ = [Adoress & emal of e P rasaion | Address: PIaTNo 3, Vigyan Vinar New Dl ~ 110082 '-'a"nerga;ﬁe Authorized Officer of Aditya Birla Housing Finance Li n_uied.@t_acureq Creditor had taken possession nrtl?e following secured assets pursuant
professional, as registerad wih $e board | E.mail: girishkamalca@grmad com to notice issued under Sec. 13(2) of Securilization and Reconstruction of Financial Assels and Enforcement of Security Interest Act, 2002 (SARFAESI) for
¥
10| Fufress and e-rrad Io b used lor Addrass ; C-6264_ Yamura Vihar, Daki-110053 " fth § . : haroi ith h fr ol
m camespandence wih the Interim E-mall: cirp.mghpl Eomailcom recovery of the secured debis of the secured creditor, for the dues as mentionad herein below with further charges and cost thereon from the following
= e Borrowers and Co. Borrowers. Notice is hereby given to the public in general and in particular to the Borrowers and Co. Borrowers that e-auction of the
m - i fé‘;‘ﬂﬂ Tr?niﬁpl-ﬁw "“;;H'F":'f Ei'i': A following property for realization of the debts due to the Aditya Birla Housing Finance Limited will be held on “Asis Where is” and "As is What is” Basis.
i g J ol seddion 31, e
e inlenm Fesoilon Prokessans H
m E 12| Namas of rsdvency profmssanals danifed | fiA gr | Name of the Borrowers Description of Properties! AmE:unt “d Reserve i Last EMD IFBEEE“:'T:EH Date of
= lo act &5 authorised repressniaive of ceditors | No. & Co. Borrowers Sacured Assets el Lhnan Price Date E-Auction
h — I A C38Es |Ihrea names for aach n:la:-;_- | Hﬂtlﬂﬂ Time
m 14| &) Fsewant forms .’!w: ; !hllps #ibbi.gov.infenhametdownioads y ;
m E ibl Delaist:lrJ:Lﬂ;.-:-'l:&:l reprasantatives | 1 | Nilesh H Rathod, All TI:haI Piece and Parcel along with %}-‘Elﬁﬂﬂlﬁ&l- 708305 6%- | 7083056/ [ V1-07-2023 ;I?.EJE';'.EDEE 12-07-2023
dre aviiable o 1 i | the Construchion at Plof Mo 2310 37 | |Hupees MNing (Ru F 55 Alam to
> — Matice &5 heraby given that the Natorsl Company Law Triounal has ondered the commencement of a Rekhaben Nileshbhai Sub Plot Mo. 43 to 5772, Flat No. 304 | Lacs Seventy SE;E?_EEECE [T#Dpsseandegier;? 04:00 pm.
corparafe insolvency rascifon process of the Magpple Global Housewars Private Limited on Rathod. %rd Floar, Wing -E , Nr Patel Transport | Eight Thousand Lo IQ
Q o 15.06.2023 | Cony o the arer was recaived on 17.06.2023) Bhran Bomnaih Rudlianer - ol FoeHindned Eight Hundred Thirly
o — The creditors of Magppie Global Houseware Private Limited, are hereby calied upen 10 submit ther Kuvadisa Road. A .!-.ﬂar-:lpa? Rejkot|  Eignty and Thousand Mine and Fifty
m ﬂl ;?ar::;ﬂrgrrﬂ I':El?_l:‘ before 29006.2023 to the imenm reaolution profesaianal at te address mentioned Gujarat, India-360003 f_'-linH!.' Thise Thrrg.te Hundred| Six Paisa only).
W - The financial creditoes shal submit their claims with proaf by sfectronicmeans only. All ather creditors may paisa only) as o] Ninety Five
u = submit e cisims with proodin parson, by postor by elecionic means 21120217 |and Sixty three
-'= & finarwcial crechtor Betongng o 8 cass, as lisied agarst the entry Mo, 12, shal indicate its choice of Paisa Only)
= L= b suthorisad raprasantative from amang the thrae insclvency professionals isled againss entry No. 13 to act . _ —
s as authanised representatiieof theclass [NA] in Farm CA 2 | Prasantbhai J:jll TIEHEI:ITW-::EE r;lvld__ F'arua!“ af Praperty ;i_ﬁa Z-'El% 7ai- | 6,78,304.13/- B7.830.41 /- 1=07-2023 | 1007 2023 [12-07-2023
Subenlsslon of fatse cr miskeading preofs of chaim shall sttract penalties. v 0. E-203, kar |, someasurng | (Rupees [wealwe i 11-00 am t
m Girish Kamal Gupta R_ameshbhai Rathm‘f._ 285 42 Sq. Ft. (Carpet Area), Wing -E | Lacs Fity Four (Rupees 3ix | (Rupees Sixty I:flci-ljnam 0
“ e Intanm Riscluicn Professonal Bilkaben Prazantbhai ahis it Rasidancy FS No. 28 [ Th s Lacs Seventy | Seven Thousand 00 pm,
pr-— Magppie Global Houseware Private Limited Rathad rlanmnali Reskancy, ko No | | NOUSaNd Seven Eight Eight Hundred
m - — IBBI Rog. No.: IBEUTPA-D01IP-PL146:2018-2013111531 | AFA Validity: Decembar 22. 2023 : A PO o, 43 doiid s Berlind Falely SMEMN D st | F
; Date : 21.06 2023 E-mail ID: girishiamaica@gmil com, cirg, myghpkEgmed.com Vihar Garden Restaurant , Before|  Oneand usan hirty and Faorty
Q | Place: New Delhi Address: C-8264, Yamuna Vihar, Delhi-110053) Rengeela Society , Opp. Water Tank | Seventy Eight Three One Paisa only).
| — Anandpar (Navagem), Kuvadava Read | paisa only) as on) Hundred Four
= )  Ahrnadabad Road | Rajkol , Guaral| 07.04.2022 | and Thirteen
- — And Bomnded As: East: Lagu Comman Paisa Oniy!
¥l
m — i Plot & Plot No. 43 To 57/1, Wast: 7.50
'E_ ' Mis. Wide Road, Morth: 15 Mis. Wide
[a b b= Road,South:Ad] RS, No.29
m e 3 | Mukeshbhai Zinzuvadiya |4l Thal Piece and Parcel along with 1166612.31- [ 897 750/ 89,775/ 1-07-2023 | 10,07, 2023 |12-07-2023
Q — Padmaben Mukeshbhai |!he Constnicion al. 2nd Flaar , Fiat No. (Rupees Eiﬂsw_en (Rupees Eight (Rupees 11:00 am to
[ Zinzuvadiya, Eﬂiﬁl :ﬁﬁﬂ_argnmer-_.s_mm Ho '-Ti"-ﬁ- Sixty Ef* Lacs Nine Eighty Ning 04:00 pm.
—— i : - Shiv Maharg) , Opp . Mama Saheb  Thousand Six Seven Thousand Seven
a amit Mukeshbhai Temple , Kothariya Naka, OFF: Palace | Hundred Twelve ™ 4 iivtiad s
E Zinzuvadiya Road, Rajkot Gity 5.0, Rejeot . Gujarat| &nd Thirty One Sﬁ; S:SE;E If ,':E
: - — Jndia- 360001, paisa only) as on ¥
12102021 | Hundred and anky).
o
‘E Fifty Only)
— — 4 | Sureshbhai All That Piece and Parcel akong with| T40884.71- | 4,00,0000- 40,000 | 11-07-2023 | 10.07.2023 |12-07-2023
Mansingbhai Gohel, Lhu Surﬁgﬂm z: Prat ﬁﬁ: Bilock ’-Eﬁ:ﬁ:gﬁ:ﬂ" (Rupees Four | (Rupees Forty 11:00 am to
j |Me D/ 124-A Adarsh Residency | o Lacs Only) | Thousand onl 04:00 pm,
. Parulben Sureshbhal |0 = @ o ™ sl { Sadak, B.0.| Thousand Eight ¥ ¥l P
Gohel 1
| * Rakot, Gujarat, India-360311 Hmr':imdgi'gb 1y
ur
Seventy One
i 7 : isa only) as on
u@!; ! o pal:-‘jm.}i;w
- Y iy ®
' ' 5 | Bharatji Pradhanji ilgqhﬁrﬁedci and PEFI of F'&; No. G- ;.E?.Eﬁd E;ld-'- 47231586 | 4723159 | 11-07-2023 | 10.07.2023 [12-07-2023
» . Thaik 301, Third Floor Shreeji Sharan | (Rupees Seven | (g F 11:00 am to
I arrive Ht a cl“ sion M:hucllj'i IThaImr Residency , Ucharpé Road Opp, Parth|  Lacs Sixty li_alégesejmﬁﬁ SLH‘I:T?; uzggﬁ d 04:00 pm
H ; ity Sim O Meh Fev 3 No, 408 P | Seven Thousand : ;
not an assumption. Bhavnaben Thakor. |5 14 s DISs tirens Guaret | P Hondeg | TW0 Thousand | Two Hundred
Admeasuring 45,16 Sq. Mirs. And| Filty Four and HTELEEU FTP[!!.:[EI G”?:E'[“j
i Bounded As: East Common Passage,| Seventy Four undre I Ine Fasa
Inform your ,Jplniun w“_h West: Opan Space, Morth: A Wing Aftar | paisa only) as en|  Fifteen and anky).
detailed analysis. Open Space, South Flatho. C-302ss | 07112022 |  Eighty Six
Paisa Only)
For detailed terms and conditions of the sale, please refer to the link provided in Aditya Birla HousingFinance Limited/Secured Creditor's
website i e.hitps:ihomefinance.adityabirlacapital. com/properties-for-auction-under-sarfaesi-act ori.e. hiips:(/BestAuctionDeal.com
Date:- 21/06/2023 Authorised Officer
Place:- Gujarat Aditya Birla Housing Finance Limited

PR 274 Home First Finance Company India Limited

CIN: L65990MH2010PLC240703,

Website: homefirstindia.com

BASIS" and "AS IS WHAT IS BASIS".

NOTICE OF SALE THROUGH PRIVATE TREATY

Salke of Secured assets under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 - (Nofice Under Rule & {G))

The undarsigned as Authorized Officer of Home First Fmance Company India Limited (Home First) has faken over possession of the schedules progerty, in larms of section 13(4) of the subjact act in connection with oulstanding dues
payable by you fous. Flease refer cur Motice dated mentioned bedow, wherzin we informed that we have published Auction Mofice in the newspaper mentioned by fixing the Resanse Price a3 menfioned. The Auchion was scheduled on the
date as menfioned. TheAuction coukd notbe successiul due to lack of any bidder.

Public at large is informed that the secured propertylies) as mentionad in the Schedule are available for sale through Privale Trealy, as per the teems agreeable to the Company for reglisation of Company's dues on “AS 1S WHERE 1S

Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

Hence, in termg of the provisions of the subject Act and Rules made thersunder, we issue this notice fovou to enable you to discharge the amount due to the Company within 15 days from the date of this noftice and take back the assets
mentionad in the schedule, Tailing which the assals will be sold lo dischanga the liabilities. This is withoul prejudice to any ather ights available to the Company under the subject Aclor any ather law in forca.

Theinterestad parties may condact the Avthonzed Cificer for further details! clarfcations and for submitiing their offers, Sale shall bein accordanca with the provisions of SARFAES A Rules

3. | Mame of the Account!
No. | Guarantors

BABY SOMNATHASH

Datalls of propertyl owner of the property

Somnath dinbandhu Ash, | Flat-207 BlockiBuilding- D, DEV MANEK AFPARTMENT | near pushpkunj 2

Jkenal isanpur ahmedabad Guiarat 382440

Quistanding amount
as on Demand Motice
{in INR)

6.62.142

Sala Motics

(13-06-2023

Date of

Financial Express
(Eng + Guj

Newspaper

Datte of
a-Auction

16-06-2023

No. of
Authorsed
Cficer

BAGGEE24125

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAES| ACT, 2002

The bomower! quarantons ane heraby notified 1o pay the sum as mantioned in the demand notice along with upho date inferest and ancillary expansas belora 15 days from the date of this notice, failing which the proparty will be aucioned!

soid and balance dues. if any, will be recovenad with inberest and cosd,

Diate: 21062023
Placa: Ahmeadabad

:
1 .__. .

Signed by Authorzed Cfficer,
Home First Finance Company India Limited

. Ahmedabad
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Can Fin Homes Limited
Registered Offce: No. 29/1, 1st Fioor
Sit MN Kiishna Rao Road
Near Lalbagh West Gate
Basavanagudi, Bengaluru - 560 004
E-mail : compsec@canfinhomes.com
Tel : 080 48536192, 080 41261144
vslating Dreams into Keality Fax 080 26565746
e Web : ww canfinhomes.com
TS St Beest ©. CIN: L85110KA1987PLCO08699
Information regarding 36th Annual General Meeting
to be held through video conference, Record Date and end
We wish to provide the following information for benefitof all Members of the Company and in compliance with the
Circulars issued by MCA and SEBI for the conduct of AGM through Video Conferencing / Other Audio Visual Mezns
(VC/OAVM). Wa el
1. Sharenolders may note that the 36th Annual General Meeting (AGM) of the Company will be held through telaug sumil d.¥co
Video Conference on Wednesday, July 19, 2023t 11:00 a.m. in compliance with al the applicable provisions ofthe | | ~Lell [6edl,cll. 2 0 ERIRLT) SIEAIEAIE)
Companies Act, 2013 and the Rules made thereunder and the SEBI (Listing Obligations and Disclosure h il [ y A s
Requirements) Regulations, 2015, read with General Circular No. 10/2022 dated December 28, 2022 in gl Uil & P e szl
continuation to the circular ssued in this regard and other applicable circulars issued by the Ministy of Corporate: 1517 2 Asouddl ysiddl  £0,4%,0u%
A':h ! IC dSEB (ol ). Sunusl Ul ses2ls Azell 14
inthe Notice callingthe AGM. 3 B
“lH23e o0 ued 3 - o
2. In compliance with the relevant circulars, the Nofice of the AGM and Annual report for the financial year 2022-23, & lria siewrel v 1e,gg,couddl ells
will be sent 1o all Members of the Company whose emai addresses are registered with the Company /| | (B<l® 32 25t eratef ed. woui slelle,
Depository Participant(s). The aforesaid documents will also be available on the Company's website at
wacanfinhomes.com and on the website of the Stock Exchangefs) ., BSE Linited and National Stock S0l 22
. www.nseindia.com, respecnvely ?lld"f“"'& Méald
(gerilcasell 9 Aosi2all ollé A5 elsau (SWR2 welo 1
) Members holding shares in physical mode, who have their emall addresses and other 2ilcassil Sleyet WA Grasial, 2098 au Grea s doot)
details with the Company, are requested to register/update the same by writing to the Company with details of sdlud GIB1d2 mgde dldldscn 3526l veis il g
folio number and attaching a self-attested copy of PAN card at investor.relationship@canfinhomes.com or AifEac (g1
loCanbankCompulerServlceslelled atnaidu@ccsl.coin ] mECTTTE oy
b) Memt iho h ddr ind | = TRz Taw il et aidin 1§.99.2094
olher detale i thel Deposilory Participants, are requested to registerlupdale their email addresses and | [T 1e 5 & el v, el
7 :;T;:T«‘w:x S S e | UTTAODLTEPTCRETAT
4. Members wil have an opportunily fo cast lhelr vole( ) on the businesses whlch il e sel out i he Notice of the @A W AG e
AGM ing) through ‘remote ting'or gh W[ fie tmmv\'\ S | e e %, g on,
the meeting'. The manner of voting remetely (remote e-voting) by members holding shares in dematenahsed alies T @ R T
mode, ol e »ilgan: S, w3, sdls- 0, Ry,
oftheAGM. com. e o e 1401 4. <6, 303284, 0
5. The Board of Directors i their meefing held on Aprl 26, 2023 has recommended a Final Dividend of Rs.200 per [~ feoestaucdl ad 4. 202, st o, g,
equily share, subject o approval by the members of the Company in the AGM. The Company has fixed Friday, June | = teeesns T T e
30, 2023 as the ‘Record Date' for the purpose. The dividend amounts will be paid on o before Monday, July 31, | e i ) )
2023 to the Members whose name appear in the Company's Register of Members (physical holders) and tothe | 5. | erereel fitegus sl wazsons
Members whose names are furnished by National Securities Depository Limited and Central Depository Services il “‘;“““ iy — e
(Inciz)Limte s benefical owners (demat hoiders) s o the Record Da. A per the above mentioned rcuars, | || 56t o Tl B o
payment of di ccount 2 2mdan e (IBBINPA-001/1P-P01148/2018-19/11831)
details. Dividend warrants /demand drafts will be dispatched to the registered address of the members who have | [ | st Solep Mowad wenf | eeounf: il of. 3, Risuon e, el Eedl-
not updated their Bank account details. To avoid delay in receiving the dividend, shareholders are requested to P S S |
update their KYC vith their depositories (Where the shares are held in dematerialized mode) and with the | |io. o aiiepn fotee 3t [ ¥-</ec, vy s, e 3 3005
Company's RTA (where the shares are held in physical mode) to receive the dividend directy into their Bank it wid weud e vie | wiva - Girp mghpi@gmailcom
L 14, il el ad\ adlm 2¢.08.2023
s :m"“ . . order = «Rziml ol W au 74_\ o | et
. Paymentof 2l G s (09 2 o) B,
appropriate TDS rale as applicable, shareholders are requesled lo subit the documents in accordance with the R staried waidil
provisions of the Income Tax Act, 1961. For more information on Tax on Dividend and to submit the docurents for a0, ()
nilllower withholding tax 1TDS) please visit the Company's website www.canfinhomes.com (FAQ under Investor oi (s3s sadls 19 )
Services Tab). pted from th Friday, June 30, 2023 regarding [ [+¥[ (ala &XtoT Heesb goenhomeldosncade
o taxiiholding maters. (4) > Rt o e 3f ¢
ol e 103 St 2 @ ot o 1 T s
7. The Notice of the 36th AGM and Annual Reportfor the Year 2022-23 willbe sent in accordan @t i e (onnel o 0,05 o9
d Ci i 370 sqlua eBad: mode du2set 3B Roia <, 30 2k eldd 2Rl e Gt et
) 135140 26.08.209 o 21 1 & 1 o1 S0 ot ] S5 2l o 45
For Can Fin Homes Ltd a0 600 o ses e e gt e il s of e, st oo 300
- e o et s e kool s et i e VL 05
Place: Bengaluru Veena G Kamath sea1 2 ot ol a3 2k ewlda et
Date: June 20, 2023 DGM & Company Secretary s 1 s e g s s v o,

dj-
iR swa o

;. 22.42.200 2|
amalca@gmail.com, cirp.mghpi@grmail com|
i oy, i Rz, Rel-Atoots
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